Central administrative Tribunal
Principal Bench )

DA No. 1863/2003
Mew Delhi this the 13th day of November. 2003
Hon’ble Shiri Y..K. Majotra. Vice-Chairman (&)

Shri Raghunandan Surela.
S0 M.k. Surela,
Jhugal No. 21.
Merar DESU House.
Sector~4, R.K. Puram,
Maew Delhi~110 022.
~tpplicant

(Bvy Advocate: Shri M.R. Mahapatra., proxy for

Shri anil Mittal) :

Versus

1. Staff Selection Commission.
(North Regionl., through its
Chairman. Block No. 12.

5th Floor., C.G.0. Complex,
Ladhi Road. New Delhi.

2. The Section Officer (General)
Administration Branch.
8.8.U. Block, C.G.0. Comple.
7th Floor. Block No. 12.
Lodhi Road, New Delhi.
~Respondents
(By Advocate: Mrs. Promila Safava)

ORDER (Oral)

b b

ﬁfter~9’£¢n~ﬂc the learned counsel of both

‘sides for sometime. learned counsel of applicant seeks

ta withdraw this 0A with liberty to file the same
afresh. Reguest allowed. 0/ is dismissed as withdrawn

with libertvy.

(V.K. Majotral
Vice~Chairman (&)

ccC.



